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Refund of tax to Tendu Leaf Traders

2253.  SHRI LAKHIRAM AGAR
WAL: Will the Minister of FINANCE be
pleased to state:

(a) the amount of Tax as T.D.S. (Tax
Deduction at Source) deducted by the Income-tax
Department from the Tendu leaf traders during
the last three years; and

(b) the amount of Tax as T.D.S. refunded to
the Tendu leaf traders after the income tax
assessment during the last three years alongwith
the interest paid (year-wise)?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (BANKING,
REVENUE AND INSURANCE) (SHRI
KADAMBUR M. R. JANARATHA-NAN): (a)
and (b) The information is not readily available.
The same is being collected and will be laid on the
table of the House.

Non Official Directors on the Board of
Banks

2254. MISS FRIDA TOPNO: Will the
Minister of FINANCE be pleased to
state:

(a) whether it is a fact that since long there is
no appointment of non-official Directors in the
Boards of Nationalised Banks; '

(b) 'if so, whether Government have any

plans tor filling-up vacancies to Boards of
nationalised Banks; and

(c) if so, how many such vacancies are likely
to be filled-up and when?
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THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (BANKING,
REVENUE AND INSURANCE) (SHRI
KADAMBUR MR.
JANARTHANAN): (a) to (¢) The nominations
of part-time non-official directors on the Boards
of nationalised Banks arc made in accordance with
the procedure and criteria laid down in the Banking

Companies (Acquisition and Transfer of
Undertakings)  Act, 1970/ 1980 and
nationalised Banks (Management and

Miscellaneous Provisions) Scheme, 1970/1980.

At present there are only four vacancies of
such directors on the Board of Nationalised
Banks (one each on the Board of four banks).

Nomination of non-official directors on the
Boards of nationalised banks are made as an
when the vacancy arises.

Value of Euro vis-a-vis Rupee

2255. SHRI BANGARU LAXMAN:

SHRIMATI =~ VEENA  VERMA:
SHRI RAJUBHAI A.
PARMAR

Will the Minister of FINANCE be pleased
to refer to answer to Unstarred
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Question 82 given in Rajya Sabha on 23rd
February, 1999 and state:

(a) what has been value of Euro with respect
of indian rupees since its launch till date; and

(b) the steps taken by Government to stabilise
and strengthen the rupee against the Euro?

THE MINISTER OF FINANCE (SHRI
YASHWANT SINHA): (a) the exchange rates of
the Rupee against the Euro since January 4, 1999
(the first day of trading of Euro) are given in
the statement. (See below)

(b) The exchange rate of the Rupee against
the Euro is arrived at indirectly based on the
Rupee/US dollar rate,

which is determined by the market forces of
demand and supply in the domestic foreign
exchange market, and the Euro/ US dollar rate,
which is determined abroad. While the exchange
rate of the Rupee against the US dollar has been
reasonably stable in recent months, the Rupee has,
in fact, appreciated by about 9 per cent so far
against the FEuro, reflecting significant
appreciation of the US dollar against the Euro
in the international currency markets.

Statement Exchange Rate of the Rupee against the Euro

Date Rs.per  Euro* Date Rs. per Euro* Date Rs. per Euro*
Jan. , 99 Feb., ,99 March, 99
Jan. 04 50.5100 Feb. 01 48.2400 March, 01 46.7638
Jan. 05 50.2575 Feb. 02 48.1525 March, 03 46.4675
Jan. 06 49.8875 Feb. 03 48.1925 March, 04 46.2563
Jan. 07 494725 Feb. 04 48.0488 March, 05 46.0413
Jan. 08 49.7163 Feb. 05 48.2463 March, 08 46.0550
Jan. 11 49.2613 Feb. 08 477213 March, 09 46.3125
Jan. 12 48.8388 Feb. 09 48.1213 March, 10 46.2088
Jan. 13 49.1638 Feb. 10 47.9463 March. 11 46.5213




